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Nl1mb2r of HDl1rS Wasted and Loss

suffering due to Delay in CivH Aviation
Saevlces

63'35. SHRI ~SOKE KRISHNA
DUTT:

SHRIMATI CHANDRAVATI:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether the attention of Government
has been drawn to the fact of recurring
delay in Civil Aviation Services;

. _.(b) if S'), what extra amount is payable
out of pu olic funis for each hour's delay;

(c) how many hours were wasted due
to such delays and long waits in the

• major airports during 1975-79 ani 1976-77;

(d) what steps ~te being taken to elimi-
nate the delays; and .

(e) the amount of loss suffered by
Government in 1976-77 as also the loss
suffered as a result of delay in flights during
the past three months ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURSHO-
TTAM KAUSHIK): (a) Yes, Sir.

(b) and (e). Certain amount of extra
expenditure on passengers facilitation, such
as providing hotelaccommodation, trans-
fer of passengers to other airlines etc. is
sometimes incurred when flights are dela-
yed. It is difficult to assess this expenditure.

(c) Number of hou'rs wasted due' to
'delays in scheduled flights of Air India
are given below:-

Year
't 0# _ ••••. . No. of flights

, 'operated
Duration in

hours
No. of flights delayed

In S') far as Iridian Airlines are con-
cerned; they do not. maintain record of
'diJays in terms' of ri.umber of hours.
instead, they keep a record of 'On Time'
performance, and 'Delay Rate' computed
on the basis of delay 5 over 15 miniutes per
100 take offs and each delay is analysed
individually. During 1975-76 and 1976-77
.the overall .'On time' performance of
Indian Airlines was 67' 38% and 65' 49%
respectively. -

(d) Government have asked Indian
Airlines and Air-India to tighten control
on operations so as to prevent delays!
cancellations etc. arising out of reasons
which are within their control. Senior
officers of' both the' Corporations hold
meetings in order to investigate all delays
in flights and analyse causes thereof with
a view to improving performance and
taking necessary remedial action.
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Refund of Excess amount collected
by S.T.C./C.P.C.

6388. SHRI P. M. SAYEED: Will
the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state :

(a) whether State Trading Corporation!
Chemicals and Pharmaceuticals Corpora-
tion has decided to refund excess amount




